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DELHI VIDHAN SABHA

LIST OF BUSINESS

WedAnesday, August 27, 1997 / Bhadrapad 05, 1919 (Saka)

2,00 P.M.

1.  QUESTIONS

Questions as entered in separate list to be asked
and anwers given,

Za SPECIAL MENTION

Matters to be raised by Members as given in separate
list. '

3. MOT ION

Shri Ram Bhaj :
Shri Gauri Shankar Bhardwaj :

to move the following motion :-
"that this House agrees to the Fifteenth
Report of the Business Advisory Committee
presented to the House on 26th August, 1997"
4, MOTION

shri Jag Parvesh Chandra :
Shri Vasdev Kaptan 3

to move the following motion :-
"that this House agrees to the Twelfth
Report of the Committea on Private
Members' Bills and Resclutions presented
to the House on 26th August, 1997."

LEGISLATIVE PROPOSAL -

5 Dr. Harsh vardhan, Minister of Health to move for
leave to introduce "The Delhi Nursing Council Bill,
1997% (Bill No.1l0 of 1997).

ALSO to introduce the Bill.

6. SHORT DURATION DISCUSSION

Shri Mukesh Sharma to raise Short Duration Discussion
regarding matters relating to the present status of
the Unauthorised Colonies and the various declarations
made by Delhi Government regarding regularisation and
electrificaticn.
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